BEFORE THE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE)(ORIGINAL SIDE JURISDICTION)
ORIGINAL APPLICATION No.(SZ) 27 OF 2019

IN THE MATTER OF

Shri. Kishore Kumar and Another .... Applicants
Vs.

Union of India and others ... Respondents

REPLY TO FURTHER REPLY CUM STATMENT OF OBJECTIONS FILED BY THE
APPLICANTS TO THE FINAL REPORT SUBMITTED BY THE JOINT COMMITTEE

FILED BY RESPONDENT NO. 11

The Respondent No. 11 submits as follows:-
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This Respondent respectfully submits that the present application i.e. O.A. No. 27 of
2019 filed by the Applicant is in relation to the alleged environmental violations by three
fish meal industries including Respondent No.11 herein. The present report submitted on
03.02.2020 is being filed in furtherance of ‘the orders of the Hon’ble NGT dated
18.10.2019 wherein a Joint Committee was constituted for the purpose of inspecting the
said industries to submit a factual report regarding the allegations made in the Original
Application (the “Report”). In furtherance, the Respondent No.11 has filed its objections
to the Report on 07.08.2020 bearing filing number- 3305111000582019. This
Respondent subsequently filed further objections to the Report on 13.09.2021 bearing
filing No. 3305111000582019/19.

. This Respondent respectfully submits that subsequently, the Applicant has now chosen to

file the present further reply cum Statement of Objections to the Report with false and
baseless allegations.

. This Respondent respectfully submits that at the outset this Respondent denies all the

allegations made in the Further Reply cum Statement of Objections to the Report.

This Respondent respectfully submits that the averments made in paragraph 1 that this
Respondent Nos. 10 to 12 are committing/creating serious pollution of water, air and
sound in residential area infringing the right to live of people of locality and run
industries in violation of the Environment Protection Act, 1986 are absolutely false and

stoutly denied herein. or YASHASWI FISH MEAL AND 0IL COMPANY

Managing Partner
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5. The Respondent respectfully submits that the averments made in paragraph 2 that the
Respondent Nos. 1 to 9 and Respondent No. 13 are turning a blind eye to the alleged
illegalities committed by the Respondent Nos. 10 to 12 are baseless and bear no merit as
there is no illegality committed by this Respondent. The Applicant is put to strict proof of
the averments in paragraph 3 that the Respondent No. 13 attempted to safeguard and
protect the illegalities of Respondent Nos. 10 to 12 and attempted to deviate the issue. It
is pertinent to point out that there is no necessity for Respondent Nos. 1 to 9 or
Respondent No. 13 to shield or protect this Respondent, nor is there any illegality on the
part of this Respondent from which it is protected.

6. The Respondent respectfully submits that the averments that this Respondent is
discharging industrial effluents in Udyavara River, also known as ‘Papanashini’ river are
absolutely false. The report issued by the Joint Committee formed by this Hon’ble
Tribunal has confirmed to the said fact. The averments that such report is false is baseless
and stoutly denied herein. This Respondent has been conducting its business in a lawful
manner with all necessary approvals. This Respondent submits that it has an Effluent
Treatment Plant with a capacity of treating upto 400 KLD and the actual effluents
generated is only 282 KLD. The Committee has rightly observed that the upgraded ETP
has enabled this Respondent to use the treated effluents for boiler feed, cooling tower
make up, washing and gardening/ agricultural use. This Respondent has informed the
Environmental Officer, KSPCB regarding the same in its reply dated 21.05.2020 to the
non-confirmation letter dated 16.03.2020. The said letter is annexed herewith as
Annexure A. The Applicants are merely relying on a single newspaper article dated
22.09.2021 (Annexure A-1 to the Reply cum Further Objections under reply) of which
there is no proof of accuracy or authenticity, to show that this Respondent is discharging
effluents in the rivers. However, the Joint Committee appointed by this Hon’ble Tribunal
has gone in person and inspected the ETP and opined that the effluents are reused for
boiler feed, cooling tower make up, washing and gardening/ agricultural use. Therefore, it
is baseless to state that the report of the Joint Committee is false pertaining to this
observation. The allegations in paragraph 6 as well as the contents of Annexure A2 do
not pertain to the 11" Respondent and therefore require no rebuttal. The allegation in
paragraph 7 that this Respondent is running its fish mill illegally and by illegal means is
absolutely false and baseless.

7. It is therefore, humbly prayed before this Hon’ble Tribunal that the objections raised
herein be taken on record and thus render justice.

Place: Chennai
Date: 17/12/2021 For YASHASWI FISH MEAL AND OIL COMPANY
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BEFORE THE NATIONAL GREEN
TRIBUNAL (SOUTH ZONE)
(ORIGINAL SIDE JURISDICTION)
O.A. No. (S2) 27 OF 2019
IN THE MATTER OF
Shri. Kishore Kumar and Another
...Appellant
Vs

Union of India and others

...Respondents

REPLY TO FURTHER REPLY CUM

STATEMENT OF OBJECTIONS FILED

BY THE APPLICANTS TO THE FINAL

REPORT SUBMITTED BY THE JOINT

COMMITTEE FILED BY THE

RESPONDENT NO.11

M/s T.K. BHASKAR (671/95)
SRINATH SRIDEVAN (1109/95)

K. HARISHANKAR (762/96)

COUNSEL FOR THE APPEALLANT



BEFORE THE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE)(ORIGINAL SIDE JURISDICTION)

ORIGINAL APPLICATION No.(SZ) 27 OF 2019

IN THE MATTER OF

Shri Kishore Kumar and Another ...Applicants
Vs.

Union of India and others ...Respondents

INDEX TO ANNEXURES FILED BY THE RESPONDENT NO.11 ALONG WITH
REPLY TO FURTHER REPLY CUM STATEMENT OF OBJECTIONS FILED BY THE
APPLICANTS TO THE FINAL REPORT SUBMITTED BY THE JOINT COMMITTEE

FILED BY THE RESPONDENT NO.11.

S.No. Annexure & Description of Documents Page No.
1 Annexure A- Letter from the 11* Respondent to the Karnataka Ground 1
Water Authority, dated 21.05.2020 (Kannada version and the English
(translated) version affixed)

Dated at Chennai on this the P*Day of January 2022

Counsel for Respondent No: L1
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FORM - 1B
Application for digging/drilling a Existing or New well/Borewell for Industrial/Commercial/

Entertainment or other Purposes.

I Mame of the Applicant Sadhu Salian, Managing Partner.

Yashaswi Fish Meal and Oil Company

2.Address
House No: 9 184B, Post Pithrody,
Road: Udyavara Village, Udupi Taluk & District.

Village/Town/Taluk/District Udupi — 574118, Karnataka
3.Location of proposed well/Borewell Survey No. 110/15.110/15_, 110/9C2B2, 110/4B,
Survey Number,Plot No. 110/4A. 110/9C2B1-P1, 116/9C2B1-P2 and
1108/5B.
4. Purpose of well/Borewell Existing old open well
5. Existing status of water supply This is existing open well having 23 feet depth
and 25 feet length. This open well is within our
Faclory Premises. In the season end around
5 feet water will be there.

6. Distance from existing functional This open well is within our factory premises

well/borewell
7. Details of Charges:
a. Survey charges
b. D D No. and date
¢. Bank

Rs. 500.00
D D No. 190260 dated 23.03.2020

Syndicate Bank, Malpe Branch.

F'hereby declare that the above particulars are true to the best of my knowledge and belief
For YASHASWI FISH MEAL & OIL COMPANY
signature
seal
Authorised Signatory
Signature of the applicant

Place: Pithrody. Udupi.
Date: 21.05.202(

NOTE: Rs. 500/- Demand Draft payable at Bangalore in the name of Chairman Karnataka Ground
water Authority to be enclosed along with application.

ACKNOWLEDGEMENT

Application is received from Sri. Sadhu Salian for digeing/drilling a Existing or New well/Borewell for
Industrial/Commercial/ Entertainment or other Purposes is received in this office along with an application and D D
No. 190260 dated 23.03.2020 of Rs.500/- paid at Syndicate Bank Malpe branch.

Fruly translated from Kannada language to English language by : Sri. Yadav T. Kunder, Advocate &

Notary Public, Udupi District, Karnataka.
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BEFORE THE NATIONAL GREEN
TRIBUNAL (SOUTHERN ZONE)
(ORIGINAL SIDE JURISDICTION)

O A No. (SZ) 27 of 2019
IN THE MATTER OF:-

Shri. Kishore Kumar and another

...Applicants
Vs.

Union of India and others

...Respondents

TYPED SET OF ANNEXURES FILED BY THE
RESPONDENT NO.11 ALONG WITH REPLY
TO FURTHER REPLY CUM STATEMENT
OF OBJECTIONS FILED BY THE
APPLICANTS TO THE FINAL REPORT
SUBMITTED BY THE JOINT COMMITTEE

FILED BY THE RESPONDENT No.11

M/s T.K. BHASKAR (671/95)
SRINATH SRIDEVAN (1109/95)
K. HARISHANKAR (762/96)

ADVOCATES

Counsel for 11" Respondent
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